IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for compliance of
court fees/removal of defects.

Date

28.009. 2024

SL. Date of lcourt Fee Notify
. hepiication pepticant) 00t 15 on

INOT READY CASES

2024-
1 |78258/202413.09.2024 |MACA/1007/2007  |L MOHANTY [2.00,3*2 058
2024-
2 |78260/2024(13.09.2024 |MACA/986/2007 L MOHANTY |3.00,3*3 058
2024-
3 |79226/202418.09.2024 |ABLAPL/12900/2023|S P DAS  |2.00,3%*2 058
3.00,3%3 024~
4 79232/2024(18.09.2024 P(C)/11254/2011 K C SAMAL |document in 5908

dms

*

5 [80158/2024|20.09.2024 c)/19549/2018 | X égééﬁgﬁi 132 2024~
. . MOHAPATRA 09-28

DMS
2024-
6 180569/202423.09.2024 |MACA/86/2010 D P DAL  |12.00,3%12 S
2024-
7 |80570/202423.09.2024 |SA/288/1999 N C SAHOO |3.00,3*3 058
2024-
8 [80574/202423.09.2024 [SA/289/1999 N C SAHOO |3.00,3*3 058
2024-
9 180575/202423.09.2024 [SA/290/1999 N C SAHOO |3.00,3*3 058
2024-
10 [80632/202423.09.2024 |MACA/249/2009 L D SAHU |3.00,3*3 058
2024-
11 [80906/202423.09.2024 |CRLA/508/2013 OHLC 2.00,3%2 5908
12 |81131/202424.09.2024 |SA/119/1998 A 101.00,3%101 20247
: : SUNDARAY . ! 09-28
13 |81159/202424.09.2024 |CONTC/7146/2023 |L D PANDA |3.00,3*3 gg%g;
2024-
14 [81197/2024 24.09.2024 |ABLAPL/7712/2023 [B K DALEI |2.00,3%*2 058
2024-
15 [81482/2024(25.09.2024 C)/16490/2024 |L D PANDA |3.00,3*3 058
s c . 2024-
16 [81515/202425.09.2024  |CONTC/2064/2024 |7 - . [2.00,3*2 058
2024-
17 [81540/202425.09.2024 |WA/2532/2023 S C DAS  [3.00,3*3 058
18 [81548/2024(25.09.2024 C)/13303/2022 % 6.00,3%6 2024~
: : PATTANAIK : ! 09-28
19 |81558/2024(25.09.2024 |[WA/810/2021 s C DAS  |72.00,3*72 2024-




09-28

20 |81574/20241|25.09.2024 CRLMC/4267/2023 M K NAYAK |33.00,3*33 gg%é;
P K 2024-
*
21 |81575/20241|25.09.2024 BLAPL/7813/2023 MOHANTY 6.00,3*6 09-28
2024-
22 182007/2024126.09.2024 WP (C)/10188/2023 |S SAMAL 4.00,3*4 09-28
2024-
23 182037/2024126.09.2024 CRLMC/3146/2023 G R DHAL 5.00,3*5 09-28
2024-
24 182038/20241|26.09.2024 FAO/416/2020 K MOHANTY (2.00,3*2 09-28
P. K. 2024-
*
25 182148/20241|26.09.2024 MACA/836/2010 MISHRA 3.00,3*3 09-28
2024-
26 |82860/20241(28.09.2024 RSA/546/2023 P K JENA 8.00,8%*3 09-28
* —
27 |82862/20241(28.09.2024 FA/252/1970 J BHOI 13.00,3%13 2024
sent to xerox [09-28
NIRANJAN 2024-
*
28 183048/20241|28.09.2024 CRLMC/2710/2024 SAHOO 44.00,3*44 09-28
READY CASES
3.00,3*3 SENT [2024-
29 |74806/2024|03.09.2024 ABLAPL/5014/2023 M K PATI TO XEROX 09-28
5.00,3*5 2024
30 1|79208/20241|18.09.2024 0JC/13274/1998 P K LENKA |document in 09-28
dms
2024-
31 |79661/20241(19.09.2024 BLAPL/5262/2024 NK ROUT 09-28
P K 3.00,3*3 2024-
32 181568/2024125.09.2024 WPC (OAS) /11/2013 MISHRA document in 09-28
dms
11.00,3*11 2024
33 182045/20241(26.09.2024 0JC/5549/1997 P K LENKA |document in 09-28
dms
18.00,3*18 2024-
34 182046/2024|26.09.2024 0JC/4705/1993 P K LENKA |document in 09-28
dms
14.00,3*14 2024-
35 182088/20241(26.09.2024 ABLAPL/3264/2022 |G BARIK SENT TO XEROX |09-28
14.00,3*14 2024-
36 182488/20241(27.09.2024 MATA/97/2021 L SAHOO SENT TO XEROX |09-28
14.00,3*14 2024
37 182930/2024/28.09.2024 WP (C)/26861/2011 |N DAS document in 09-28
dms
SK JIYAUL |5.00.3*5 DOWN |2024-
38 183209/20241(28.09.2024 BLAPL/236/2024 HAQUE LOAD 09-28

NIC




